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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OFTHE NATIONAL COMPANY tAW TRIBUNAL ON 3I.08.2016

NAME oF THE coMpANy: M/s. pooja Devi Goyar V/s. M/s. Seven star Buirdmaft h/t. Ltd.
& ors.

SECTION OF THE COMPANIES ACT: 3971398

ORDER

Thecounse|forrespondentWaspresentandrepresentedthatthecounse|for

petitioner had informed him that he will not be able to attend the proceedings and seek for a

date. fn the circumstances, the matter is fixed for I4.LO.2OL6.Inform accordingly.
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(MahHaj Kri-han Hanj ura)

Member (|udicial)
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